
O.A. No. 822/2010 
ORDER].TBD 16' OF DECEMBE1J011 

Applicant 
Vrs. 

Union of India & Others 	Respondents 
Coram: 
HON'B.LEMR. C.R. MOHAPATRA, ADMINISTRATIVE MEMBER 

& 
HON'BLE MR. kK. PATNAIK, JUDiCIAL MEMBER 

ii card Sri A. Swain, Ld. Counsel appearing for the applicant 

and Sn U.B. Mohapatra, Ld. Sr. Standing Counsel appearing for the 

Respondents. 

in view of the order dathd 25.02.2011 of this 

M .A. No.104120 lithe Respondents have already cancelled their order of 

transfer dated 13.12.2010 in AimexureA/3 which was impugned in this 

O.A. and passed an order at Armexure.RI2 dated 23.012011 transferring the 

applicant from Keonjhar to Baripada instead of Bhawanipatna. Thus the 

prayer of the applicant for quashing the order of transfer at AnnexureAJ3 
LZI 

does not arise at this stage and posting to Baripada hasjdone on the specific 

request of the applicant himself. 

By hung a memo today in the Court, Sri, A. Swain, Ld. 

Counsel appearing for the applicant prays to withdraw this O.A. as the  

relief which has been sought for by the applicant has already been availed 

during pendency of this O.A. In view of this, there remains nothing further 

to be adjudicated in this O.A. With the above observation and direction, this 

O.k is disposed of as withdrawn. No costs. 


